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FTIT. 40(H).— FelT TR, T ATAHIR (Ferraw) 2008 (2008 =1 11ar) (e =a+d o
TEATT I ATTHAR Fgl 47 8) il aTer 20 (F) il 3T 12T (1) Tl AL, AT o TSI, ST,
AT I, @ve 3, 37) Gve-ii), fRATH 16 TFgaw 2025 | THTAT AT AL & ¥ HATAT (I IIHH A
fAmTor faam) & stferf==m geam #71. o1, 4690(E) & s 16 srfeax 2025 (58 =8 741q 3
ATAGAAT FT TAT &), BT I ATTHLAAT | ITMdG ALAT § AR 7 T, e TT 7 AL —
efar @e (178.28 farHt) Trglacor afaemT (R 3= afiaismT) F foares, sqeeor, savaw siw
qR=TA & o srafera 8, UHT ST/ &7 37T e & O STTerT i =9I il Ts o,

ST, I ATSAAT FT AL ATATHAR 0T &2T 20 F &T ITART (4) F ref= 6 a1 7=,
AT "SI TEAFT" 3T "< A" § arra 31 SAHa< 2025 T THTIAT 64T 74T ofT;

Y STarfeh, T ATSEEAT F T FoT TTGAT H SoAtd (el & qaeqvi § &, 7 Aarai a9
TSR GIRT e F9T Sated & e YT g o 39 9+t 0¥ o= 3T @ 8w 961/ Tiieener g0
I Y AT AT F AT T

3T, I ATATT FT o1=7 208 A IT-GTT (1) F ATALT § AT TR 7 FIAT A Fm1 7
TALHTT Tl TEIT FT 4T &,

51 GI/2026 (1)
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A, AT ha T ALHTE, TEAH TTEHET F I IS F T FI 9T 3T I AT IH, Fr =T 208
FT IT-TT (1) BRI T& ATRRAT &1 TANT X g0, T HTUT FIAT § 0 299 IUTaE A1 § faFEe
I qath T & for srfia i Srost;
T A AT, FIT TEHT I ATAAR 6 g7 208 AT ST (2) F AT H Ig S =9or
FAT T 3H ATAGAAT TS0 | THRAT 24 T2 290 ITaa A=t # Afafde g aft Reerm &
HTh gl Huld Oeaht | e fas =7 7 [Afga a1 Sus|
I
AT o e Lot TRESHT ST ufSry Tore 3 SIoTAY e # SIoY — 9T €< (178.28 )
AL IR g Sararefi arast=es A 7 §==T qiga a1 dea ferm &Fam
et &1 A - et TS HT 7T - S9ET

#. . R F | aafas dAwT | St e
S| MEEAE | e e f it Tl T (e ) R ) s ATfers it fAawr

95 S a 0.4173 0.2489 T TR

£l

94 T ATAT TR 3.2147 0.0278 RERECIES

s

93/2 N e 0.5691 0.0083 | o

s

FTIWE AT AT AT F &
3.4398 0.0838 | TR quf =T AT e A
31711 TS TR FTH 2,

91 S a 1.2520 1.0553 e

92 T TR 0.4047 0.1766 ERECIES

447 #s &5 T 0.5185 01164 | oyt ez

g am | 17141

1.) 3rorer O Frerary fgeT- 1/7
STTT- STV 4T, 38 @TAETT

2.) F=TH 9fd &=, greaay Zear-
1/14 ST~ AT 41, T |IAER
3.) HaTATe T Freraerd fZedT-
1/7 STTfT- FTRETOT |1, 3 \IAaT
4.) 79 7= =T fZE- 7/60 STha-
FATE AT, 3 AT BFaT-7/60 (
TOT @TAT ) SATEHTATSE TS %
ferfires amat g ae ferareT
5.) TTAYETE T ST fawT- 7/60
8 Tt 412 Sl farsf 1.0876 0.1549 | STId- ST AT, 3g @qa fea-
7/60 ( qof @TaT ) SISt Arars
&= ferfores ormar gamT e
sfrerareT

6.) AT T FeaaTH EeT-
1/7 STTT- FTETOT 47, 38 "I
7.) 7=t afer =T - 1/30
STTFA- STEIT 4T, 38 FTaa Bear-
1/30 ( 0T @A ) SrEHTATEH IS
&= ferfores ormar gamT e
sfrerareT

8.) #ITg T JuT fEer- 7/30 wfa-
T 1. I FTIRTT

9 ER 415 AT I fasft 0.3288 0.0754 | 4 ) iy ot Srerererr - 217
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HTLA T TST9A ©

FETHTI

ST~ ST 47, 38 @TAE

2.) F=T9 ufd &, Freraar -
1/7 STTA- FTETOT A1, 37 \TART
3.) sazere 0= Fraa fEer-
2/7 STTfA- AT 4. 37 @TAETT
4.) FERATA T I

fe=ar- 2/7 Sfa- amgror | 37
EIREIES

421

el

0.1265

0.0224

1.) T = =7 f2&- 13/60 Sfa-
STV 4T, T8 @TdaTe fZedr-13/60
(Tof =TaT ) srEereTE T 3%
ferfree ot FomT T sfierareT
2.) TTTETE O =T - 13/60
STTT- TR 47, 38 @Tae -
13/60 (ot @TaT ) arseiarEeTars
Fer forfaes ermar gaTT e
sfrerareT

3.) @&t ufar =1 e 1/15
STTFA- ST 4T, 38 @raar Ber-
1/15 (o @ ) smEeftemdftans
= ferfires ormar gamT e
sfrerareT

4.) A5 T I fZET- 1/2 -
FTEIYT |1, I FTA=Te

11 ar

422

CISESE

0.2150

0.0417

1.) T I =7 f2#T- 13/60 STfa-
AT AT, 37 @A 27 r-13/60
(IOT ETAT ) SMEH AT dF
forferee omma g W fieraTeT
2.) TS O =7 fEE- 13/60
ST~ FTETOT 7. 38 W= fReT-
13/60 ( o @A ) smEetemEATae

Fe forfaes emar gaTT e
sfrerarsT

3.) @t ufer =t R 1/15
ST~ STRYT AT ZE Araar -
1/15 ( qOT ETET ) ArSeHreSHee
&= ferfores ormar gamT e
sfrerareT

4.) 1 T T fZEhr- 1/2 Sf-
FATET AT, I FTAET

12 IF

423

T I

0.1265

0.0444

1.) FeTadt T srweaes ffe-
1/5 STFA- FT[OT AT, 37 @TARTT
2.) ATt T st fEar- 1/5
STTFA- ST 4T, 3 FTIETT

3.) T T s -
1/5 STFA- FT[OT AT, 37 @TARTT
4.) forg ofq == smv==s fRe-
1/5 STFA- FT[OT AT, 37 @TARTT
5.) grax AT =g e 1/5
ST~ STV 4T, 38 @TAET

13 ERa

424

EISESH

0.3035

0.0318

1.) A [ Fraw BEaT- o SIrfa-
BTV AT, 32 @TAETE (T0f @TaT )

eSS 9 ferfiee amEr
T
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& T 0.3706

1451 T Eerearal 0.2529 0.0057

ST HTHTE

1447 T Eereanat 0.2403 0.0051

ST HTHTT

725 3T Eerearat 4.6539 0.2179

ST HEHTL

1453/1 e T 24.7490 1.4745

JLWTE AT 37T AT HE 3T

g | 1.7032

1445 EIEERE [EEil 1.0244 0.1233

1. GETET O SHATET BEET- 1/2
SITA- SerfY 47, 38 gEw
2. THETH T TR fged- 1/2
STfA- SrfY |1, 38 "9hEr,

1443 =TI IBEil 0.5564 0.0298

1. FEOwe T a9 ffeT- 1/12
ST- TETF AT, 38 GE

2. FiaredT ufa ara=s Ger- 1/4
STA- TETF AT, 38 GrE

3. =Tt afe "y fRer- 1/12
STfA- @i 971, 38 @aEr

4, JHATA T ATA=+a fgear- 1/4
STfA- @i 971, 38 @aEr

5. famar =t Arer=s fRe- 1/4
ST- TETF AT, 38 GE

6. TN I " fZwr- 1/12
STTA- T A1, 38 =T,

3272/1442 T fstr 0.0379 0.0043

1. FEwe T a9 fZeT- 1/12
ST- TEF AT, 38 FTE

2. ATl ute Are=ee fZer- 1/4
ST- TEF AT, 38 FTE

3. =Tt afe "y fRer- 1/12
STA- =T 9. T @TaE

4. THATA [ ATAa= fgeaT- 1/4
ST- TETF AT, 38 FTE

5. famar gt Arerae fRe- 1/4
ST- TETF AT, 38 FTE

6. AT O HH=ax e 1/12
STfA- @& 971, 3 =Taer,

1442 T I IBEil 0.2782 0.0359

1. 3] &Y 9fa e fZ=- 1/6
ST T2 AT, e /1 G=T
CIGEARS

2. AT G T AT feT- 1/2
ST =2 AT, ST 1 GET
[CIEARY

3. Troft 3T i wa Bear- 1/6
ST =2 AT, ST 1 GET
CIGEARS

4. THAT T AT - 1/6 Sia-
TSI T, ASIET T ST FAET,

1441 Eiacilll fAstr 0.2656 0.0304

1. 39 34T afer wax e 1/6
ST T2 AT, T 1 FET
[CIEARY

2. AT [ T ATaATe fRedT- 1/2
- =T AT, IET F GET
CIGEARY

3. Trst & gt daw fRe- 1/6
STTQ- IS AT TS AT FET
CIREIRS
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4, TEEY I A Fear- 1/6 Sha-
TS |1, FSTET & GET @IAER

1. TrSrETaT T Faetig Ber- ot
STfA- ST 4T, 96, T T,
EICEAEY

10 | @rfeeamat 1438 T I sty 0.8220 0.1088

1. stfae ST O feesfig sar
e ot sifa- sire &, - ates
TT3A-0ToT, IAL-TfHT faeett
CIREARS

11 | afeagrwet 1437 T fastr 0.0759 0.0234

1. ISt 9= ativfdg e aof
12 | arfesraTRat 1417/2 ISR fasfr 0.8979 0.0385 STTA- ST AT ST 8. @vErar
IEEIGIEIECREICE R

1. FSIHE T TAvrig - It
13 | wfeaaTFRat 14171 fT dsre [EEil 0.9105 0.0366 ST~ ST AT Tg.@@IET
S@T F T wTaaT,

1. qvIq ATt fBeg srfararora
i fRear- ot srfa- (NA) st
14 | =feaareat 1416 CISESE IBEil 0.2782 0.0753 Fat =t T HATAFT ST =
T GATAHT HATET T8

o o
[T, HITATST @Tdaly,

1. FH gaTa fgeg afaraioa
ufaT fEear- gof siTfa- (NA) s
15 | @rfEaarwat 1415 T 1l fasfr 0.3794 0.0628 AT =T T qATRT AreAsT =T
FTAaeS GATAHT ATt 8=

1. FFI ATt fgeg At
ufaTe fEear- of sifa- (NA) st
16 | “ATiRerTHT 900 EIEEEE El 0.9738 0.1859 | at «ft wee ST Srewet =t
T GATAHT HATET T8

o o
[T, HIATATST @Tdaly,

1. A O e ffwar- qot
STR- =g A7 Tt
EIGEARS
RUEIGUEEIRIDE EGIE SIS B
&= ferfares emar gamoTRe
sfierarsT

17 | efeaarat 899 e dwre [EEil 1.7831 0.1523

1. AR O F T feaT- ot
STR- =g A7 et
CIGEARS
EIGUEEIPE ESIE SIS S
F= forfaes gmar gamr
sfferareT

18 | @it 894 feg dwre st 0.8094 0.1356

1. Fee sfemTer gvewdis fieraresT

19 | =rfearaTEat 853 I IBEil 1.7705 0.0307
R=aT- Oof @meT,

1. T I AT G- 1/3 Sd-
sfier |1, et wea |1, 3
CICEARY

2. AT T T ZET- 1/18 Sia-
fieT AT, 38 "R

20 | erfeaETEt 851 el EE 1.0370 0.0545 | 3. 7T T TrAT fZEET- 1/18 -
et |1 THRRET 92T §.98 @aer
4. FTLIH T g ier -
1/18 srfa- «fier & sfieft =71 &=r
EUERIERIRCICEARS

5. el Tt AT R 172 SR-
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ofier 9T, 38 gTer,

1. Ao ATEettar Rgfer
21 | =ArfeaaTat 877/1 9. ST fastr 1.2141 0.2183 1.0 AT. 147 = AT Wi AT
sfrerareT fReaT- ot @TdeTy,

g | 1.3464

[T, . IU [T /uH Uve HY /443599200 ATT-23]
Tt “ftareaa, T yermetae afeerr (Rmtr)

MINISTRY OF RAILWAYS
[North Western Railway (Construction Organisation)]
NOTIFICATION
Jaipur, the 3rd January, 2026

S.0. 40(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways (North
Western Railway, Construction organisation), Notification number, S.0. 4690(E) dated the 16" October, 2025
published in Gazette of India, Extraordinary, Part II, section 3 Sub-section (ii), dated the 16™ October, 2025
(hereinafter referred to as the said notification) under sub-section (i) of section 20A of the Railways (Amendment)
Act, 2008 (11 of 2008) (hereinafter referred to as the said Act), the Central Government declares its intention to
acquire the land specified in the schedule annexed to the said notification for the purpose of execution, maintenance,
management and operation of Special Railway Project, namely “Ajmer — Chanderiya (178.28 Km) Doubling
Project of Rajasthan State".

And whereas, the substance of the said notification was published in daily newspapers namely "Rajasthan
Patrika" & "Dainik Bhasker" Dated 31% October 2025, under sub section (4) of section 20A of the said Act;

And whereas, out of the surveys of the villages mentioned in the schedule annexed with this notification, all
the objections were received within the stipulated time period by competent authority and accordingly, the same was
disposed by competent authority.

And, whereas, in pursuance of sub-section (1) of section 20E of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority, and in exercise of the powers
conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declare that the lands
specified in the schedule annexed here to shall be acquired for the aforesaid purpose;

And, further, in pursuance of sub-section (2) of section 20E of the said Act, The Central Government herby
declares that on publication of the notification in the official Gazette, the land specified in the schedule annexed hereto
shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure for Special Railway Project namely
"Doubling between Ajmer-Chanderiya section (178.28km)” of Ajmer Division of North Western Railway”.

District Name — Bhilwara Tehsil Name — Banera
Survey Type Total Acquired
Sr. Village Name No./ Nature  of of érea A.rea Land Owner Detail
No. Khasra land Land (in (in
No. Hact.) Hact.)
1 BERA 95 Beed Banjad | Govt. 0.4173 0.2489 .
Raj. Sarkar
2 BERA 94 Gemu.Nala Govt. 3.2147 0.0278 .
Raj. Sarkar
3 BERA 93/2 Beed Banjad | Govt. 0.5691 0.0053 .
Raj. Sarkar
Charagah ya anya saamanya kaam hetu hissa -
4 BERA 317/1 Charagah Govt. 3.4398 0.0838
poorn charagah ya anya saamanya kaam hetu
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5 BERA

91

Beed Banjad

Govt.

1.2520

1.0553

Raj. Sarkar

6 BERA

92

Gemu.Rasta

Govt.

0.4047

0.1766

Raj. Sarkar

7 BERA

447

Beed Banjad

Govt.

0.5185

0.1164

Raj. Sarkar

Total

1.7141

8 BERA

412

Barani IIT

Private

1.0876

0.1549

1.) Ganesh putra Daulatram hissa- 1/7 jaati-
Brahman sa. Deh khatedar

2.) Badam patni Sw. Daulatram hissa- 1/14 jaati-
Brahman sa. Deh khatedar

3.) Bhawarlal putra Daulatram hissa- 1/7 jaati-
Brahman sa. Deh khatedar

4.) Raju putra Dalu hissa- 7/60 jaati- Brahman sa.
Deh khatedar hissa- 7/60 (poorn khata) ICICI Bank
Limited shakhha Subhash Nagar Bhilwara

5.) Ramprasad putra Dalu hissa- 7/60 jaati- Brahman
sa. Deh khatedar hissa- 7/60 (poorn khata) ICICI
Bank Limited shakhha Subhash Nagar Bhilwara
6.) Lakshmilal putra Daulatram hissa- 1/7 jaati-
Brahman sa. Deh khatedar

7.) Lahri patni Dalu hissa- 1/30 jaati- Brahman sa.
Deh khatedar hissa- 1/30 (poorn khata) ICICI Bank
Limited shakhha Subhash Nagar Bhilwara

8.) Ladu putra Pema hissa- 7/30 jaati- Brahman sa.
Deh khatedar

9 BERA

415

Barani I1

Private

0.3288

0.0754

1.) Ganesh putra Dolatram hissa- 2/7 jaati- Brahman
sa. Deh khatedar

2.) Badam patni Sw. Dolatram hissa- 1/7 jaati-
Brahman sa. Deh khatedar

3.) Bhawar Lal putra Dolatram hissa- 2/7 jaati-
Brahman sa. Deh khatedar

4.) Lakshminarayan putra Dolatram hissa- 2/7 jaati-
Brahman sa. Deh khatedar

10 BERA

421

Barani I1

Private

0.1265

0.0224

1.) Raju putra Dalu hissa- 13/60 jaati- Brahman sa.
Deh khatedar hissa- 13/60 (poorn khata) ICICI Bank
Limited shakhha Subhash Nagar Bhilwara

2.) Ramprasad putra Dalu hissa- 13/60 jaati-
Brahman sa. Deh khatedar hissa- 13/60 (poorn
khata) ICICI Bank Limited shakhha Subhash Nagar
Bhilwara

3.) Lahri patni Dalu hissa- 1/15 jaati- Brahman sa.
Deh khatedar hissa- 1/15 (poorn khata) ICICI Bank
Limited shakhha Subhash Nagar Bhilwara

4.) Ladu putra Pema hissa- 1/2 jaati- Brahman sa.
Deh khatedar

11 BERA

422

Beed Banjad

Private

0.2150

0.0417

1.) Raju putra Dalu hissa- 13/60 jaati- Brahman sa.
Deh khatedar hissa- 13/60 (poorn khata) ICICI Bank
Limited shakhha Subhash Nagar Bhilwara

2.) Ramprasad putra Dalu hissa- 13/60 jaati-
Brahman sa. Deh khatedar hissa- 13/60 (poorn
khata) ICICI Bank Limited shakhha Subhash Nagar
Bhilwara

3.) Lahri patni Dalu hissa- 1/15 jaati- Brahman sa.
Deh khatedar hissa- 1/15 (poorn khata) ICICI Bank
Limited shakhha Subhash Nagar Bhilwara

4.) Ladu putra Pema hissa- 1/2 jaati- Brahman sa.
Deh khatedar

12 BERA

423

Barani I1

Private

0.1265

0.0444

1.) Kalawati putri Amarchand hissa- 1/5 jaati-
Brahman sa. Deh khatedar

2.) Bali putri Amarchand hissa- 1/5 jaati- Brahman
sa. Deh khatedar

3.) Ramkanya putri Amarchand hissa- 1/5 jaati-
Brahman sa. Deh khatedar

4.) Shiv patni Sw. Amarchand hissa- 1/5 jaati-
Brahman sa. Deh khatedar

5.) Sundar putri Amarchand hissa- 1/5 jaati-
Brahman sa. Deh khatedar
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1.) Ladu putra Cheetar hissa- poorn jaati- Brahman

13 BERA 424 Beed Banjad | Private | 0.3035 0.0318 sa. Deh khatedar (poorn khata) ICICI Bank Limited
shakhha Rayla
Total 0.3706
1 LAMBIYAKALA 1451 Gemu.Rasta | Govt. 0.2529 0.0057 Raj. Sarkar
2 LAMBIYAKALA 1447 Gemu.Rasta | Govt. 0.2403 0.0051 Raj. Sarkar
3 LAMBIYAKALA 725 Usar Govt. 4.6539 0.2179 Raj. Sarkar
4 LAMBIYAKALA 1453/1 Charagah Govt. | 24.7490 1.4745 Charagah ya anya saamanya kaam hetu
Total 1.7032
1.) Dhannadas putra Jamnadas hissa- 1/2 jaati-
. . Bairagi sa. Deh khatedar
5 LAMBIYAKALA 1445 Beed Banjad | Private | 1.0244 0.1233 2.) Prabhudas putra Jamnadas hissa- 1/2 jaati-
Bairagi sa. Deh khatedar
1.) Kesrimal putra Samundar hissa- 1/12 jaati-
Khatik sa. Deh khatedar
2.) Chandidevi patni Lalchand hissa- 1/4 jaati-
Khatik sa. Deh khatedar
3.) Dali patni Samundar hissa- 1/12 jaati- Khatik sa.
. . Deh khatedar
6 LAMBIYAKALA 1443 Barani 111 Private | 0.5564 0.0298 4.) Prabhulal putra Lalchand hissa- 1/4 jaati- Khatik
sa. Deh khatedar
5.) Vimla putri Lalchand hissa- 1/4 jaati- Khatik sa.
Deh khatedar
6.) Sagar putra Samundar hissa- 1/12 jaati- Khatik
sa. Deh khatedar
1.) Kesrimal putra Samundar hissa- 1/12 jaati-
Khatik sa. Deh khatedar
2.) Chandidevi patni Lalchand hissa- 1/4 jaati-
Khatik sa. Deh khatedar
3.) Dali patni Samundar hissa- 1/12 jaati- Khatik sa.
. . Deh khatedar
7 LAMBIYAKALA | 3272/1442 Barani II1 Private | 0.0379 0.0043 4.) Prabhulal putra Lalchand hissa- 1/4 jaati- Khatik
sa. Deh khatedar
5.) Vimla putri Lalchand hissa- 1/4 jaati- Khatik sa.
Deh khatedar
6.) Sagar putra Samundar hissa- 1/12 jaati- Khatik
sa. Deh khatedar
1.) Thamu Devi patni Bhawar hissa- 1/6 jaati- Gujar
sa. Bajado ka Kheda khatedar
2.) Bhagwati putra Kanhaiyalal hissa- 1/2 jaati-
. . Gujar sa. Bajado ka Kheda khatedar
8 | LAMBIYAKALA 1442 Barani Il | Private | 02782 | 00359 | JVp S0 0 Bhawar hissa- 1/6 jaati- Gujar sa.
Bajado ka Kheda khatedar
4.) Rameshwar putra Bhawar hissa- 1/6 jaati- Gujar
sa. Bajado ka Kheda khatedar
1.) Thamu Devi patni Bhawar hissa- 1/6 jaati- Gujar
sa. Bajado ka Kheda khatedar
2.) Bhagwati putra Kanhaiyalal hissa- 1/2 jaati-
. . Gujar sa. Bajado ka Kheda khatedar
9 | LAMBIYAKALA 1441 Barani Il | Private | 02656 | 00304 | 3Vp S0 0 Bhawar hissa- 1/6 jaati- Gujar sa.
Bajado ka Kheda khatedar
4.) Rameshwar putra Bhawar hissa- 1/6 jaati- Gujar
sa. Bajado ka Kheda khatedar
1.) Rajbala putri Kanwalsingh hissa - poorn jaati -
10 | LAMBIYAKALA 1438 Barani IIl | Private | 0.8220 0.1088 | Jaat sa. 96, Gaurav Nagar, Civil Lines, Ajmer Road,
Jaipur khatedar
1.) Amit Ola putra Brijendrasingh Ola hissa - poorn
11 | LAMBIYAKALA 1437 Barani IIl | Private | 0.0759 0.0234 jaati - Jaat sa. B- Model Town-aa, Uttar-Pashchimi
Dilli khatedar
12 | LAMBIYAKALA | 14172 | Beed Banjad | Private | 0.8979 | 00385 | !:) Wazirsingh putra Dalipsingh hissa - poom jaati -

Jaat sa. Jatola tah. Kharkhoda jila Sonipat khatedar
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9

13

LAMBIYAKALA

1417/1

Beed Banjad

Private

0.9105

0.0366

1.) Wazirsingh putra Dalipsingh hissa - poorn jaati -
Jaat sa. Jatola tah. Kharkhoda jila Sonipat khatedar

14

LAMBIYAKALA

1416

Beed Banjad

Private

0.2782

0.0753

1.) Sampat Suwalka Hindu avibhajit parivar hissa -
poorn jaati - (NA) jariye karta Shri Sampat Suwalka
aatmaj Shri Balchand Suwalka niwasi Basant Vihar,
Bhilwara khatedar

15

LAMBIYAKALA

1415

Barani II1

Private

0.3794

0.0628

1.) Sampat Suwalka Hindu avibhajit parivar hissa -
poorn jaati - (NA) jariye karta Shri Sampat Suwalka
aatmaj Shri Balchand Suwalka niwasi Basant Vihar,
Bhilwara khatedar

16

LAMBIYAKALA

900

Beed Banjad

Private

0.9738

0.1859

1.) Sampat Suwalka Hindu avibhajit parivar hissa -
poorn jaati - (NA) jariye karta Shri Sampat Suwalka
aatmaj Shri Balchand Suwalka niwasi Basant Vihar,
Bhilwara khatedar

17

LAMBIYAKALA

899

Beed Banjad

Private

1.7831

0.1523

1.) Bhagirath putra Chunnilal hissa - poorn jaati -
Chauhan sa. Shastri Nagar Bhilwara khatedar Rahin
(poorn khata) ICICI Bank Limited shakha Subhash
Nagar Bhilwara

18

LAMBIYAKALA

894

Beed Banjad

Private

0.8094

0.1356

1.) Bhagirath putra Chunnilal hissa - poorn jaati -
Chauhan sa. Shastri Nagar Bhilwara khatedar Rahin
(poorn khata) ICICI Bank Limited shakha Subhash
Nagar Bhilwara

LAMBIYAKALA

853

Udyog

Private

1.7705

0.0307

1 Messrs Adinath Industries Bhilwara hissa - poorn
khatedar

20

LAMBIYAKALA

851

Barani 11

Private

1.0370

0.0545

1.) Kana putra Rama hissa- 1/3 jaati- Bhil sa.
Lambiyan Station sa. Deh khatedar

2.) Kana putra Rama hissa- 1/18 jaati- Bhil sa. Deh
khatedar

3.) Kana putra Rama hissa- 1/18 jaati- Bhil sa.
Sakariya Kheda m. Deh khatedar

4.) Kaluram putra Hajari Bhil hissa- 1/18 jaati- Bhil
sa. Bhilon ka Kheda Lambiya Kalan khatedar

5.) Dhani putri Nanda hissa- 1/2 jaati- Bhil sa. Deh
khatedar

21

LAMBIYAKALA

877/1

Gemu.
Audyogik

Private

1.2141

0.2183

1.) Messrs Sailila Synthetics Pvt. Ltd. sa. 147 New
Cloth Market, Pur Road, Bhilwara hissa - poorn
khatedar

Total

1.3464
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